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Statement-ITI

Allocation and release of Finance Commissions’ Grants for Rural Local Bodies to
the States of Andhra Pradesh and Telangana as on 11.03.2020

(T in crore)

Sl States 2014-15 2015-16 2016-17 2017-18 2018-19

No. Allocation Release Allocation Release Allocation Release Allocation Release Allocation Release

1. Andhra 828.11 1744.40  934.34 928.41 1463.45 1454.05 1686.85 1675.88 1947.32 §58.99
Pradesh

2. Telan- 652.88 895.16 580.34 580.34 908.99 908.99 1047.75 1047.75 1209.53 1071.59

gana

Centrally-sponsored de-addiction centres at Village Panchayat level

2332 PROF. MANOT KUMAR JHA: Will the Minister of PANCHAYATI RAT be
pleased to state:

{a) whether Government proposes to implement centrally-sponsored schemes

for de-addiction centres at the Village Panchayat level in the country, State/UT-wise;

(by if so, the details of the de-addiction centres likely to be set up, State/UT-

wise;

{c) whether any {unds have been allocated for this purpose during the last {ive

years and in the current year;
{dy 1f so, the details thereof, State-wise; and
{e) the details of the achievements made therefrom during the said period?

THE MINISTER OF PANCHAYATT RAT (SHRI NARENDRA SINGH TOMAR):
{a) and {b) The Ministry of Social Justice and Empowerment implements a "Central
Sector Scheme of Prevention of Alcoholism and Substance (Drug) Abuse, under which
financial assistance is provided to Non-Governmental Organisations (NGO), Panchayati
Raj Institutions, Urban Local Bodies ete. for, infer alia, tunning and maintenance of
Integrated Rehabilitation Centres for Addicts (IRCAs), on the basis of the recommendation

of the State Govermnments/Union territories Administrations.

Under this scheme, financial assistance up to 90% of the approved expenditure
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is given to the Voluntary Organizations/NGOs and other eligible agencies for setting
up/ running Integrated Rehabilitation Centre for Addicts (IRCAs). In the case of North-
Eastern States, Sikkim and Jammu and Kashmir, the quantum of assistance is 95% of
the Total admissible expenditure.

(c) to (e) The information in respect of funds allocated under the scheme during
the last five years and current year to the NGOs/VOs, State/UT-wise is given in the

Statement-1 and the details of achievements are given in the Statement-11.
Statement-I

Scheme for prevention of Alcoholism and Substance DRUGS Abuse

(¥ in lakh)

Sl. State/UT 201415 201516 201617 2017-18 2018-19 2019-20
he Funds  Funds Funds Funds Funds Funds

released released released released released released

(as on

17.02.2020)

1 2 3 4 5 6 7 8

1. Andhra Pradesh 6042 6813 152890 12811 30245 19378
2. Telangana 3531 208  101.44 7129 12306 291.88
3. Haryana 2395 8531 8531 6283 15705 16631
4. Himachal Pradesh 22738 24.95 3275 1503 3435 250
5. Karnataka B 26587 39376 11533 69811 1001.00
6. Punjab 8433  169.89 76.12 7591 9652  101.74
7. Rajasthan 28 17638 12749 25412 17791 24811
8 Tamil Nadu B65S 23464 41195 35177 B3B® 53094
9 Puducherry 0 135 202 16.45 8l 4136
10. Assam 18353 970 14526 19761 46937 32506
11. Meghalaya 48 6.87 4] 517 1413 3453
12. Nagaland 38.87 4046 4639 7761 1793 7758

13. Tripura 0 0 0 0 0 245
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1 2 3 4 5 6 7 3
14, Sidam 995 931 777 0 3818 1855
15, Bihar o7 7116 1408 14011 19753 1555
16, Chbhattisgarh 30.64 1667 13.64 79 177 3411
17. Goa 0 0 0 0 0 0
18, Gujarat 36 2613 11321 509 14565 10081
19, Jammu and Kashmir 3 497 2004 0 2004 1899
20, Jharkhand 85 0 39 0 0 220
21. Kerala 21591 16284 37771 36716 30744 3934
22, Madhya Pradesh 116 14612 14319 15926 25205 15295
23. Maharashtra 37885 70778 62567 101018 13707 108137
24, Odisha 2275 38618 50925 62291 84631 52172
25 Uttar Pradesh 194 13005 2945 37177 37463 40332
26. Uttarakhand 17 21.08 3053 2094 3512 6276
27 West Bengal 9256 8723 14645 92.33 9416 10857
28, Andaman and 0 0 0 0 0 0
Nicobar Islands
29. Chandigarh 0 0 0 0 0 0
30, Dadra and Nagar Havel 0 0 0 0 0 0
31, Dellu 36032 20678 19097 11215 2415 13990
32, Daman and Diu 0 0 0 0 22 0
33. Lakshadweep 0 0 0 0 0 0
34, Arunachal Pradesh 0 0 0 0 0 0
35 Manipur 29231 31371 27604 43762 54501 48146
36, Mizoram 5122 11654 13907 12364 26596 16532
Others 5382 5551
Torar, 3074 3615 467007 489711 799956 677373
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Statement-IT

Scheme for prevention of Alcoholism and Substance DRUGS Abuse (Achievements

of last five years and current year)

Year No. of Beneficiaries
201415 1,08,855
2015-16 1,46,124
2016-17 1,14.759
2017-18 1,00,737
2018-19 77479
2019-20 (as on 09.03.2020) 53,000

Infrastructure facilities to Gram Panchayats

T2333. SHRI LAL SINH VADODIA: Will the Minister of PANCHAYATI RAT be
pleased to state:

(a) the Total number of villages in the country as on date and the number of

villages having functional Gram Panchayats;

(b) the number of Gram Panchayats having their own pucca Gram Panchayat

office;

(c) the number of Gram Panchayats still functioning from a rented building or

a kutcha office;

(d) whether Government has any plan to provide all the Gram Panchayvats with

the facilities of pucca building, electricity, water and computers; and
(e) if so, the details thereof?

THE MINISTER OF PANCHAYATI RAJ (SHRT NARENDRA SINGH TOMAR):
(a) to (c) As per information there are 662336 villages in the country. Further, out of
257816 Gram Panchayats (GPs)/Rural Local Bodies (R1.Bs) across the country, 59657 are
not having their own building. State-wise details are given in the Statement-I

(See below).

TOriginal notice of the question was received in Hindi.



